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Ministry of Railways [Noti. No. G.S.R. 719(E)]

Ministry of Railways [Enforcement date of Railways (Amendment) Act, 2025 Noti. No. S.O.
3807(E)]

Ministry of Shipping [Inland Waterways Authority of India (Classification of Inland Waterways in
India) (Amendment) Regulations, 2025 F. No. IWAI-15019/2/2022-Hy]

Reserve Bank of India [RBI/2024-2025/96]
Reserve Bank of India [RBI/2024-2025/97]
Reserve Bank of India [RBI/2024-25/100]
Reserve Bank of India [RB1/2024-25/58]
Reserve Bank of India [RBI/2024-25/59]
Reserve Bank of India [RBI/2024-25/60]
Reserve Bank of India [RBI/2024-25/61]
Reserve Bank of India [RBI/2024-25/62]
Reserve Bank of India [RBI/2024-25/63]
Reserve Bank of India [RBI/2024-25/64]
Reserve Bank of India [RBI/2024-25/66]
Reserve Bank of India [RBI/2024-25/73]
Reserve Bank of India [RBI/2024-25/74]
Reserve Bank of India [RBI/2024-25/75]
Reserve Bank of India [RBI/2024-25/76]
Reserve Bank of India [RBI/2024-25/79]
Reserve Bank of India [RBI/2024-25/91]
Reserve Bank of India [RBI/2024-25/95]
Reserve Bank of India [RBI/2024-25/98]
Reserve Bank of India [RBI/FED/2024-25/78]
Reserve Bank of India [Press Release: 2025-2026/839]
Reserve Bank of India [RBI/2024-25/101]
Reserve Bank of India [RBI/2024-25/103]
Reserve Bank of India [RBI/2024-25/126]
Reserve Bank of India [RBI/2025-2026/71]
Reserve Bank of India [RBI/DOR/2025-26/139]
Reserve Bank of India [RBI/DOR/2025-26/140]
Securities and Exchange Board of India
Securities and Exchange Board of India

State Rules [36]
Andhra Pradesh Rural Water Supply Engineering Service Rules, 2008
Andhra Pradesh District Mineral Foundation Rules, 2016
Delegation of Financial Power Rules, Assam, 2022
Bihar Targeted Public Distribution System (Control) (Third Amendment) Order, 2025
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Bihar Sugarcane Service (Recruitment and Service Conditions) (Amendment) Rules, 2025
Bihar Outstanding Sportspersons Direct Appointment (Second Amendment) Rules, 2025
Bihar Fire Service Rules, 2021

Delhi Electricity Regulatory Commission (Group Net Metering and Virtual Net Metering for
Renewable Energy) (Sixth Amendment) Guidelines, 2025

Delhi Electricity Regulatory Commission (Supply Code and Performance Standards) (Seventh
Amendment) Regulations, 2025 (1)

Aadhaar (Payment of Fees for Performance of Authentication) Amendment Regulations, 2025
Delhi BNSS (Service of Summons and Warrants) Rules, 2025

Dental Mechanic Recruitment Rules, 2025

Haryana Community Service Guidelines, 2025

Haryana Registration of Births and Deaths Rules, 2025

Himachal Pradesh Police Department Uniform and Badges Order, 2016

Himachal Pradesh District Mineral Foundation Trust Rules, 2016

Himachal Pradesh District Mineral Foundation Trust (Amendment) Rules, 2020

Himachal Pradesh, Department of Social Justice Empowerment, Directorate of SCs, OBCs and
Minority Affairs, Law Officer, Class-1I (Gazetted) Recruitment and Promotion Rules, 2015

Himachal Pradesh Municipal Corporation Election Rules, 2012

District Courts of the State of Jharkhand for the Use of Electronic Communication and Audio-Video
Electronic Means Rules, 2025

Karnataka Government Secretariat Services (Recruitment) Rules, 2019
Karnataka Government Secretariat Services (Recruitment) (Amendment) Rules, 2020 (1)
Karnataka Government Secretariat Services (Recruitment) (Amendment) Rules, 2020

Karnataka General Services (Printing, Stationary and Publications) (Recruitment) (Amendment)
Rules, 2025

Kerala Marine Fishing Regulation (Amendment) Rules, 2025

Kerala (Serving of Toddy in Hotels and Resorts) Rules, 2024

Maharashtra Civil Services (Conduct) Rules, 1979

Information to Court in Non-Cognizable Cases and Investigation of Such Cases Rules, 2025 (1)
Punjab Admission and Denial of Documents Rules, 2025

Punjab Audio-Video Electronic Means Rules, 2025

Punjab Land Record (State Service, Class III) (Amendment) Rules, 2025

Punjab State Elementary Education (Teaching Cadre) Group C Service Rules, 2018
Punjab Educational (Teaching Cadre) Group C Service Rules, 2018

Punjab Educational (Teaching Cadre) Border Area Group C Service Rules, 2018
Rajasthan Vidhi Rachna State and Subordinate Service Rules, 1981

Rajasthan Vidhi Rachna State and Subordinate Service (Amendment) Rules, 2025

Policy Documents [1]
Policy Documents

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901788
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901791
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901791
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901792
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901793
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901794
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901807
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901727

-51 -

Multilateraltreaties [3]
Consolidated Version of the Treaty Establishing the European Community
Vienna Convention on the Law of Treaties, 1969
Consolidated Version of the Treaty on European Union

Foreign Act [4]
Regulation (EC) No. 178/2002 of the European Parliament and of the Council
Regulation (EC) No. 396/2005 of the European Parliament and of the Council

Copyright Law of the United States and Related Laws Contained in Title 17 of the United States Code
(1) (US)

Delaware General Corporation Law (US)
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